
5265 Written A-nsvoers JUNE 15, 1967 Written Answers 5 266

$»riT?rrs**T, Srrs, aptf̂»r̂r 8,73,392 

S'TJ % f<T STfTfff ?t %  553W Tt

 ̂  3TT* ̂  nf t I

(sr) *rfc ?r, art wr ̂tf ?rfa*rf*rr- 

ernr ti| >if ̂

(»t) ?h fmrrm %  fafirer 

*ttt tt sr  frqT ?

m&tvn fiwru ̂   tt̂ j *nft 

(«rMt  W )  :  (*)

TO TO, %  1963-64,

196 4— b 5  <WT  19 6 5— b 6 % ’Wf 

% ̂ ff ̂ Ft VI PnmT ̂ 5TT? *?t *ft I 

Pmfsrar̂PT %■ ̂rar ̂t stk 

*mn̂ mr wn’̂rar Mg ?wt % Tftsr̂

STTT  T̂cft | I îrrT *rTs-T*f % 
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Uppradation of Patna

2587. Shri Ramavtar Shastri: Will
the Minister of Finance be pleased to 
state

(a) the distance between Vindhya- 
chal and Mirzapur,

(b) whether Vindhyachal and Mir
zapur were clubbed togethei for the 
purpose of categorisation in ‘C’ class 
cities,

(c) the  distance  between  Patna 
Municipal Corporation and Phulwan 
Sharif! and Patna Municipal Corpora
tion and Danapur Nizamah Munici
pality:

(d) whether Government of Bihar 
have  communicated  that  Phulwari

Shariff and Danapur Nizamah Muni
cipality are quite contiguous to Patna 
Municipal  Corporation  under their 
letter No  3543|LSG, dated the 21st 
May, 1966, and

(e) ii the replies to parts (b) and
(d) above in the affirmative, the rea
sons foi not taking the population of 
Phulwari Shariff and Danapur Niza
mah Municipality for upgradation of 
Patna ’

The Deputy  Prime Minister  and 
Minister of  Finance (Shri Morarji 
Desai): (a) and (b) Mirzapur and
Vindhyathal form parts, of the same 
Municipality,  bhown  as  Mirzapur- 
i um-Vindhyachal  in  1961  Census 
leport, with a population of 1,00,097. 
Accordingly, it hjs boen classified as 
a ‘C class cuv

(c)  and (d)  Patna Municipal C01- 
poration and Phulwari Shariff Union 
bard aie contiguous  Government of 
Bihar had indicated  that  Dmapui 
\v as contiguous to Patna for ‘ all prac- 
tical purposes”  However, the map 
received from them  revealed that 
Dinapur Nizamat Municipality is not 
contiguou', to Patna Municipality.

(e)  For purposes of classification of 
a city for the grant of house rent and 
city  compensatory  allowances  its 
population and that of its contiguous 
municipalities,  notified  areas  and 
cantonments are taken into account 
The population of Phulwari Shariff 
which is only a Union Board  cannot 
be taken into account for purposes of 
classification of Patna

Bunda On Jamuna

2588.  Shri Ajbdul Gh&ni Dar: Will 
the Minister of Irrigation and Power
be pleased to state

(a) whether the State Government 
ot Hai yana have approached the Cent- 
lal Government for financial assist
ance for constructing bunds at Jamuna 
river in Faridabad and Ballabhgarh 
area, as a flood control measures; and

(b) if so, the reaction of Central 
Government thereto?




